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Present :  Hon’ble Mr. Justice M. Karpaga Vinayagam, Chairperson  
Hon’ble Mr. Nayan Mani Borah, Technical Member (P&NG)  
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ORDER 

 We have already disposed of other connected appeals in Appeal No.1,2 & 5 of 2012. 

So, therefore, no separate  order need  be passed in this Appeal.   

 

Accordingly, this Appeal is disposed of in terms of the findings in these connected 

appeals. 

 
 
       (Nayan Mani Borah)    (Justice M. Karpaga Vinayagam)  
Technical Member (P&NG)    Chairperson  
 

pr/rt 



 
 


